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Government offices and employees working in Region 'A' and the same is not applicable
to State Governments.

The issuing of the circular is the part of routine official work. Hence, there appears

no cause of apprehension for people in the non-Hindi speaking States.
Attacks on minorities

303. SHRI RITABRATA BANERIJEE: Will the Minister of HOME AFFAIRS be

pleased to state:

(a) how many attacks have taken place on Minorities throughout the country during

the last one year; and
(b) the State-wise details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): (a) and (b) As per available information, the details of communal incidents
reported in the country (State-wise), persons killed and injured therein during the year 2013 is
given in the Statement (See below). Law and Order being the State subject, details regarding

attacks made/alleged aggressors involved etc. are not maintained centrally.
Statement-1

Details showing number of incidents of communal violence,

number of persons killed/injured therein during the year 2013.

Name of State 2013
Incidents Killed Injured

1 2 3 4
Andman and Nicobar Islands 0 0 0
Andhra Pradesh 15 0 65
Arunachal Pradesh 0 0 0
Assam 0 0 0
Bihar 63 7 283
Chandigarh 0 0 0
Chbhattisgarh 3 0 2
Delhi 2 0 1
Dadra and Nagar Haveli 0 0 0

Daman and Diu 0 0 0
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1 2 3 4
Goa 1 0 3
Gujarat 68 10 184
Haryana 2 0 8
Himachal Pradesh 0 0 0
Jammu and Kashmir 4 3 61
Jharkhand 12 2 35
Karnataka 73 1 235
Kerala 41 1 65
Lakshadweep 0 0 0
Madhya Pradesh 84 11 256
Mabharashtra 88 12 352
Manipur 0 0 0
Meghalaya 0 0 0
Mizoram 0 0 0
Nagaland 0 0 0
Odisha 3 1 0
Poducherry 0 0 0
Punjab 2 0 0
Rajasthan 52 2 194
Sikkim 0 0 0
Tamil Nadu 36 3 85
Tripura 0 0 0
Uttarakhand 3 2 0
Uttar Pradesh 247 77 360
West Bengal 24 1 80
TotAL 823 133 2269




